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36 $8.1.97 Tt is submitted that Shri SJ.
Dag is not well and has gone to
Delhi for medical check upe
Adjourned to 3.2.1997.

Name of Shri Ashok Mishra
be deleted and in its place
Shri Ashok Mohanty, Senior Standihg
Counsel be substltuted.
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39 ‘4.3.97% Learned counsel for the petlitioner

| | files a Memo dated 3.3.1997 in whilch ke seeks
permission of this Court for withdrawing his

of this the petitioner prays for withdrawal
of this petition. The prayer is alllowed. The
petition is dismissed as withdrgwnl,
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